
Before The Hon'ble National Green Tribunal

Eastern Zone Bench, Kolkata

Execution Application No. 02/2025/EZ

In

Appeal No. 24/2023/EZ

Mohammad Ilyas & Anr. Applicant(s)

Versus

State of Jharkhand & Ors. Respondent(s)

Supplementary Show Cause on behalf of Member Secretary, State

Level Environment Impact Assessment Authority (SEIAA),

Jharkhand.
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Date: 01/02/2015

Place: Ranchi
Poan ta

Bhanu Kumar, Advocate

(Counsel for SEIAA, Jharkhand)

Mob. No. 9835014952










